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ACTION TAKEN REPORT IN THE MATTER OF HON’BLE NGT IN ORIGINAL 

APPLICATION NO. 671 OF 2022- “NEWS ITEM IN NDTV DATED 11.09.2022 

TITLED 4 KILLED 20 INJURED AND SEVERAL MISSING AFTER SURAT 

FACTORY FIRE”.  

 

BASIC INFORMATION 

 M/s. Anupam Rasayan India Limited (Unit – 6) is an Organic Chemical (i.e. Bulk 

drugs, bulk drugs intermediates and specialty chemicals Acetaldehyde, Advance 

specialty / Pharma compounds and R & D Centre Along with Pilot Plant) 

manufacturing unit located at   Plot No: 2425, GIDC - Sachin, Ta – Chorasi, Dist- 

Surat. 

 Unit has obtained CTE – Fresh (NOC) (No. 77387) vide order dated: 27/04/2016 

which is valid up to date: 15/01/2023. [Copy of CTE is attached as “Annexure – 

A”] 

 Unit has obtained Environment Clearance from MoEF on dated: 07/08/2017 & 

Amendment in Environment Clearance on dated: 02/02/2018. [Copy of EC & EC-

Amendment is attached as “Annexure – B”] 

 Unit has obtained CTE – Amendment (No. 94074) and order issued on dated: 

28/08/2018 which is valid up to date: 29/06/2023. [Copy of CTE – Amendment is 

attached as “Annexure – C”] 

 Unit has obtained Environment Clearance from State Level Environment Impact 

Assessment Authority (SEIAA), Gujarat on dated: 23/08/2019 [Copy of EC is 

attached as “Annexure – D”] 

 Unit has obtained CCA – Fresh (No. AWH - 104795) on dated: 25/10/2019 which 

is valid up to date: 30/06/2024. [Copy of CCA - Fresh is attached as “Annexure – 

E”] 

 There is no any previous legal action against to this unit. 

ABOUT INCIDENT  

 

 Fire incident occurred in this unit on 10/09/2022 (@22:00 Hrs) and Board officials 

visited the said unit on 11/09/2022 (9:15 Hrs). As per Inspection Report the 

following observations and immediate action was undertaken [Copy of Inspection 

Report is attached as “Annexure – F”] 
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(1) Production process for manufacturing of 2, 4-Diflouro nitro benzene and 

distillation of solvent Sulfolane were going on at the time of incident within 

production plant Section-I.   

(2) Blast/Fire incident occurred in receiver of distillation vessel due to 

unknown reasons.  

(3) Total Four persons lost their lives (1 on the spot + the other 3 persons were 

missing at the time of incident. However later on they were found dead in 

the morning during rescue operations on 11/09/2022) and twenty persons 

are injured due to the Blast/Fire incident.  

(4) Looking at the category of the plant and the use of solvent in the plant it 

can be said that at the time of blast/fire incident in addition to smoke, 

Volatile Organic Compounds may have been liberated , resultantly, the 

status of air quality at the time of incident can be considered as severe in 

terms of Air Quality. 

(5) Production plant section-I and glass windows of the production plant were 

found damaged due to Blast/Fire. 

 

 Additional information in connection with above mentioned Inspection report 

along with layout of affected area has been received through E-mail from the 

Regional office, Surat on 14/09/2022. The same reveals the herein below referred 

facts: [Copy of E-mail with additional information is attached as “Annexure – 

G”] 

(i) Production plant section-I of M/s. Anupam Rasayan India 

Ltd(Unit-6), Plot area having dimension: 17.6 Meter x 43.10 

meters, out of total Plot premises area @ 9376 Sq. meter 

(Having total Plot area dimension: 75.57 Meter x 124.07 meter) 

of the Plot No 2425 is found affected due to Fire/Blast 

incident dated 10.09.2022 (Copy of the Layout plan with 

marking affected area is attached here with). The area affected 

due to Blast/Fire is around 758.56 sq. mtrs. that is 

approximately 8% of the total area of the factory premises.   

(ii) The area that has not been affected due to the Blast/Fire that 

took place on 10.09.2022 is Storage tank area, Utility area, Lab 
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& Pilot plant Building area wherein only Research and 

Developmental activities are being carried out and there are 

no plant and machineries installed and is vacant as on date, 

Production plant section-II and admin building (windows of 

which are broken)  

(iii) As informed by factory inspector, The Directorate of 

Industrial Safety and Health report is in process and is 

awaited. 

 

ACTION TAKEN 

 

 Gujarat Pollution Control Board has issued Closure Direction to unit under 

section – 31(A) of the Air Act – 1981 with immediate effect and imposed Rs. 1 

Crore interim Environmental Damage Compensation (EDC) with following 

conditions:  [Copy of issued Closure Direction is attached as “Annexure – H”] 

(i) To comply with the Directorate of Industrial Safety and Health 

directions and submit its compliance report.  

(ii) To submit safety Audit report, HAZOP study report & PLI policy.  

(iii) To collect & dispose generated wastewater, burned/Partially 

burned material due to fire incident in a scientific manner and 

submit details. 

 As per Closure Direction issued by the Gujarat Pollution Control Board, unit 

has already paid Rs. 1 Crore as an interim EDC on 17.09.2022. The power 

supply of the unit has been disconnected by DGVCL on 19.09.2022 whereas the 

water supply of the unit has been disconnected on 17.09.2022 by GIDC, Sachin. 

[Copy of disconnection letter of Power and water supply is attached as 

“Annexure-I”] 

 
------------------------------------- 



GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector 10-A, Gandhinagar 382010
Phone : (079) 23226295
Fax: (079) 23232156
Website :www.gpcb.gov.in

BYR.PA.D.

"Consent to EstabUsh"
(CTE·m&7j

NO: GPCBICTE-SRT-3173I1D_501141 Oale_'_12016

To,
Mis.Anupam an India Ltd.(Unit-6)
Plot No' 5,GIDC,
S m:-394230,
al:·Chorasi,Dist:·Surat.

Sub: Consent to Establish (NOC) under Section 25 of Water Act 1974 and Section
21 of Air Act 1981

Ref: 1) Your application no. 103165 received Daled. 16/0112016

Without prejudice to the powers 01 this Board under the Water (Prevention and Control of Pollution) Act-
1974, the Air Act-1981 and the Environment (Protection) Acl-1986 and v.ithoul reducing your responsibilities under
t/1e said Acts in any Wfi.j. this is to inform you that this Board grants Consent to Establish for setting up of an
industrial plant/acbvities at Plot No:- 2425, GIDC, Sachin:- 394230, Tal:- Chorasi, Dist:- Sural.For the R&D of
the follo'Ning items:-

Sr. No. Product Quantity

Note:-
Chemistry Competencies Grou IMolecule
Halogenated Com ounds
Hvdro enatedCompounds
A rolntermediates& Finished Products
Pharma intermediates & Finished Products
Acetylated Compounds
AcyiatedCompounds
UV-Based Compounds
Nitro & Dinilro Com ounds
CyanationCompounds
Compound from Grignard Reaction
Triazine & Benzo henone Derivatives

SUBJECT TO THE FOLLOWiNG CONDITIONS: -

1. The validity of this order will be up to five years 1.&.15/01/2023
2. Unit shall maintain zero discharge of wastewater.
3. Steam shall be obtained from common Boiler of MIs. Sanjoo Dyeing & Printing Mills P.Ltd.
4. Size reactors will be as per letter submitted.

CONDITIONS UNDER WATER ACT 1974:

2.

The quantity of the industrial effluent to be generated from the manufacturing process and other ancillary
industrial operations shall not exceed 26.5 KUDay. The effluent shall be treated into ETP and RO
Plant, RO permeate shall re-used and RO reject shall be evaporated into the evaporator to
maintain the Zero liquid discharge at all time. RO reject shall not be used for any purpose.
The quantity of domestic waste water shall not exceed 3 KUDay.

Mis. Anupam Rasayan India Ltd.(Unit-6)(ID _50114)

Clean Gujarat Green Gll;;m-at
ISO-9001-2008 & ISO-14001 - 2004 Cer!;f;ed Organisation
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The quantity of water to be used for the mfg. Process and other ancillary industrial operation shall not
exceed 74 KUDay.

4. The effiuent treatment plant consisting ofthefoliowing units as proposed by you shall be installed.

Collection tank
Dosing tank
Neutralization tank cum Equalization Tank
Settling tank/Primary lamella
Reaclor1
Primary setting Tank
Storage tank
Filter press
MEE feed tank
Candle fitter for MEE feed
MEE
ATFD System
MEE Condensate Water Storage Tank
Collecliontank
SBTsyslem
Sludge drying bed
ROPlant
Evaporator

5. Domestic waste waler shall be disposed through septic tank/soak pit system.

The unit shall install meters for measuring category wise (category as given in water cess Act-1977
Schedule- II) consumption of water.

7. Unit shall also provide flow meter at ETP.

CONDITIONS UNDER AIR ACT 1981:

8. The folJowing shall be used as fuel.

Sr. No, Fuel Quanti
1 Natural as ForTFHonl
2 Diesel 45 LitlHr

The applicant shall install & operate air pollution control system in order to achieve norms
prescribed below.

10. The flue gas emission through TFH stack shall conform to the following standards:

Stack Stack Stack height Air Pollution Control Parameter Permissible
No. atlachedto in Meter system Limit
1 TFH 30 Multi cyclone

(250U) Separator + Particulate Matter 150mgINM3
2 D.G.Set 11 _ .. SO, 100 ppm

Standby NO, 50 ppm
(500 KVA)

Mis. Anupam Rasayan India Ltd.(Vni! ·6)(JD _50114)
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11. The process emission through various stakes/vent of reactors.process.vessel shall conform to the following.

Stack Stack Slack Air Pollution Parameters
No. attached to height in Control System Permissible Umit

Meter
Reactors 15 Two stage Hel 100mgINm3

Caustic Scrubber NO, 50 ppm
PM 150mglNm3

SO, 40mglNm3

12. Stock monitoring facilities like port hole, platform/ladder etc., shall be provided with stacks/vents
chimney in order to facilitate sampling of gases being emitted into the atmosphere

13. Ambient air quality within the premises of the industry shall conform to the following standards:-

PARAMETERS
PM10
PM 2.5
SO,
NOx

14. All measures for the control of environmental pollution shall be provided before commencing
production.

CONDITIONS UNDER HAZARDOUS WASTE:

15 Applicant shall have to comply with provisions of Hazardous Waste (Management & Handling & trans
boundary Movement) Rules-2008 as amended from time to time.

15.1 The applicant shall obtain membership of common TSDF site for disposal of Haz. Waste as categorized
in Hazardous Waste (Management & Handling & trans boundary Movement) Rules-2008 as amended
from time to time.

15.2 The applicant shall obtain membership of common Haz. Waste incinerator for disposal of incinerable
waste.

15.3 The applicant shall provide temporary storage facilities for each type of Haz. Waste as per Hazardous
Waste (Management & Handling & trans boundary Movement) Rules-200S as amended from time to
time

GENERAL CONDITION:

16. Adequate plantation shall be carried out all along the periphery of the industrial premises in such a way
thalthedensityofplantationisatleast1000treesperacreoflandandagreenbeltof 3 metersv.;dthis
developed.

17. The applicant shall have to submit the returns in prescnbed form regarding water consumption and shall
have to make payment of water cess to the Board under the Water Cess Act- 1977.

18. In case of change of ownershiplmanagement the name and address of the new owners Ipartners!
directorsJ proprietor should immediately be intimated to the Board.

Mis. Anupam Rasayan India Ltd.(Unit-6)(lD _50114)
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19 The applicant shall however, not without the prior consent of the Board bring into use any newor altered
outlet for the discharge of effluent or gaseous emission or sewage waste from the proposed industrial
plant. The applicant is required to make applicallons to this Board for this purpose in the prescribed
forms under the provisions of the Water Act-1974. the Air Act-198! and the Environment (Protection)
Act-1986

20. The applicant also comply with the General conditions as per Annexure - I attached herewith (No.1 to
38) (whichever applicable).

21. The concentrat"lon ct Noise in arrbient air within the premises of industrial unitshall not exceed following
levels:

Between 6 A.M. and 10 P.M.: 75 dB(A)
Between 10P.M. and 6A.M.: 70 dB(A)

22 Applicant is required to comply with the manufacturing, Storage and Import of Hazardous Chemicals
Rules-1989 framed under the Environment (Protection) Act-1986.

23. Ifit is established by any competent authority that the damage is caused due to their induslrial activities
to any person or his property .in that case they are obliged to pay the compensation as determined by
the competent authority.

For and on behalf of
GUJARATPOLLUTIONCONTR¥

(K.C.Mistry)
Senior Environmental Scientist

Mis. Anupam Rasayan India Ltd.(Unit-6)(ID_50II4)
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A. Previous Consent-Reject / CCA Order / NOC Order (C&A) Uploaded in XGN on 19/02/2018 17:57:18 from IP No: 103.207.47.18.
B. 50114-Anupam Rasayan India Ltd(Unit-6) accepts the LEGAL responsibility
    and undertakes that the furnished information is CORRECT & ACCURATE.

Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]
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GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN
Sector-10-A, Gandhinagar 382 010

Phone (079) 23222425
(079) 23232152

Fax (079) 23232156
"COD.eDlto Estab~sh-Am.Mlebsite . WWW.9pcbgov.in

(CTE·94Q74)

NO: GPCBICT£-SRT-J1731ID _501141
To.

~

I 0\0 a""RaS>lyan Indi9 Lld.(Unit-6)
A-242J,2425,GlDC.
94230,

Tal. C orasJ,Di1!t:_Surat.

Sub; Consent to K'tabli~h (NOq-Amendment IInderS""tion 25 of Water Act 1974 amI
Se<otion 21 of Air Act 1981

Rc+ I) Your application lor elF-Amendment no. 134651. received Dated. 15-03_2018

AcetylatedCompound,

AcrylalcdCompounds
UV-Bued !;;;ompounds

Nitro &. Dinitm Compounds

CyanatiunCompounds

~ ~ ~;i:"~~~~;~:~' ~. _
Sr~ NAM}'.Of PRODlTT _ Tntalqllautityan.r

,-N~ ~_gF.~e~en] _
__________ ~·~{"~n~s ~. _

_ 1_,~ichloro~l~l~ ~?----:-~ _
Clean Gujarat Green Gujarat

ISO-9001-2008&ISO-14001-2004Cer1ifiedOrganisa\ion
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____ ---=- --=t -6~O_

SI'TUJ::Cf IO IHF, FOLLOWING CO'liIHTIONS:-

Ihe •.alidily of this onl~rwill b~ up to )'ea" i.e. 29-06.2U23,
Sl~am will "" oht"in~d from common ROiler o[YI/ •. Sanjoo Dydng & Printing Mill, Pvt.
Ltd-Suchin. Howevcr. unit will instaITIO "\1I Gas based Steam Roiler ,IS _stand b~ utility
'~"tcm.

3. C<mc~ntrate Raw I::ffl"ent shall be dispo;ed ol'l"to C"mmon MY-E__facilities of 1\11,. (;lob~
Envin> ell,"", Limited «;i':CI.) - Such;n I Mahavir Eco Pn:>ject I'\'t. T.Id. (MEPL)- Suchin
rorspntydrying.

4. rhe applkant ,hall h",-e toobtuin the i<:nvironmeut Cleal"llDce from the rel""·antu,,thorit~.-
HIlder the EIA :"fotilicatiun dawd 14/09/2006. Vou shall not comm~nce any activity for
propo,edprod"ctstillF.cfromcompctentanthorit~'isoht"ined.
Applicant .hall apl'l), for thc CCA of this Hoaru ""fore startiug the comml'n,ial
production.

6. industl")' shall not ns~ an~' nm- material or carl")' out any actiy;ties whicb auracts provision
of Rule 9 of "a""ruons and Other \Vaste ()Ianagcmcnt & Tran.boulIdal")') Rul~s 2U16.
Indu,tl")'sh"l1 manage Solid \'''-a,tesgencratedfromindustrialacti viticsasperSol;d\ ••..a..tc
Management Rules-ZOIC>(solid "a.le ac, detined in RuJe-3(4.6)).

8. industry shall ohtain Noe I'rom C(;WA as pcr oruer of "on. National Gre£n Iribunal
for thc\\'itbdrawal orground water.

Oil & Urcase Tmps
Collectioniank
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I'or and on behalf of
GU.IARA T l'OLLFflON CO"ff~LHOARD 'IJ)

(;:./~e>\,cc
(SmtL'.K.UpadhJ")')

EnvironmentulF.nginecr
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A. Previous Consent-Reject / CCA Order / NOC Order (C&A) Uploaded in XGN on 28/08/2019 15:09:27 from IP No: 157.32.133.82.
B. 50114-Anupam Rasayan India Ltd(Unit-6) accepts the LEGAL responsibility
    and undertakes that the furnished information is CORRECT & ACCURATE.

Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval] Annexure - D
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Fire Accident Report 
Name and address 
of Industry : 

M/s. Anupam Rasayan India Ltd. (Unit No-6), (GPCB ID-50114), Plot no. 
2425, Road no. 2, GIDC Sachin, Surat - 394230 

Subject : Blast/Fire incident occurred in receiver of distillation vessel at production plant 
section-I due to unknown reason on 10/09/2022 @22:00 hrs. 

Product:  Manufacturing of Bulk drugs, bulk drugs intermediates and specialty chemicals 
Acetaldehyde Compound – 200 MT/Month, Advance specialty / pharma 
compounds – 150 MT/Month & R & D Centre Along with Pilot Plant – 1 MT / 
Month.  

GPCB Permission 
status 

Unit is having CCA no. AWH – 104795 which is valid up to 30/06/2024. 

Date and time of 
incident 

 10/09/2022 @22:00 hrs. 

Date and time of 
inspection : 

 11/09/2022 @ 09:45 hrs. 
 

Reference: Telephonic Information is received on 11/09/2022 @ 08:25 hrs regarding 
Blast/Fire incident occurred at M/s. Anupam Rasayan India Ltd. (Unit No-6).  

Reason for 
incident 

Blast/Fire incident occurred in receiver of distillation vessel at production plant 
section-I due to unknown reason. 

Causality Total Four persons died (1 on the spot + other 3 person were missing at the time 
of incident and later they found dead in the morning during rescue operation dt. 
11/09/2022) and twenty persons are injured due to Blast/Fire incident. All are 
admitted in Hospital. Copy of the spot information provided by Police officer of 
Sachin GIDC police station remained present at incident place during inspection). 

Environment
al issue 

Production plant section-I and glass windows of the production plant is found 
damaged due to Blast/Fire incident occurred and total 200 KL water + 10 nos. of 
fire tender with foam were used for firefighting. Hence, accumulation of 
wastewater (having neutral pH on pH strip) is observed on PCC flouring nearby 
incident place. One sample of accumulated wastewater is collected. Written 
instruction is given to divert the all such wastewater into ETP and send to CETP 
after necessary treatment. 

Status: Fire situation is under control at the time of inspection. As per the information 
made available by contacted person, fire situation was under control after 1.5 to 
2 hours. 

Pollution 
level 
monitoring 

Due to firefighting, Accumulation of wastewater (having neutral pH on pH strip) 
is observed on PCC flouring nearby incident place. One sample of accumulated 
wastewater is collected. Written instruction is given to divert the all such 
wastewater into ETP and send to CETP after necessary treatment.  
 
During visit, ambient air quality is observed normal. However, looking at the 
category of the plant and the use of solvent in the plant it can be said that at the 
time of blast/fire incident in addition to smoke, VOCs may have been liberated 
and considering the same status of air quality at the time of incident can be 
considered as severe/emergency as per GPCB environmental compensation 
guidelines stated as “In case of incident having causality, it shall be considered as 
severe/emergency.” 

Reason for 
Evacuation: 

At the time of Blast/Fire incident, evacuation of the workers/officers of the unit 
was carried out. 

Chemical 
involved: 

Solvent Sulfolane (Receiver of distillation vessel) 

Nearby 
storage: 

Chemicals/Raw materials storage area around at distance of 50 meters from the 
incident place is situated for the storage and stock is noted as: Sulphuric acid – 
@12 MT, 2,4 – DCND (semi solid)– @ 9 MT, Potassium Flouride(solid) – @28 MT 
and solvent Sulfolane – @20 MT 
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Other 
Observations : 

At the time of visit, Police staffs along with PI, GIDC Sachin Police station and 
officials of DISH are remained present at incident place. As per information made 
available by GIDC Sachin Police, Total Four persons died (1 on the spot + other 3 
person were missing at the time of incident and later they found dead in the 
morning during rescue operation dt. 11/09/2022) and twenty persons are 
injured due to Blast/Fire incident. All are moved to the Hospital. (Copy of the 
spot information (Janava Jog) provided by Police officer of Sachin GIDC, Police 
Station is attached herewith). Name of other 3 persons who were missing at the 
time of incident and later they found dead in the morning during rescue 
operation dt. 11/09/2022 are as: (1) Rakesh Pramod Chaudhari, Age-37 Y, (2) 
Prabhat Dharmendra Jha, Age-22 Y, (3) Sanjay Govindbhai Shyora, Age-30 Y 
(Which are not included in the spot information list). 
 
Contacted person Mr. Satish Patel, (Environment Head of the unit) has informed 
that Production process for manufacturing of 2, 4-Diflouro nitro benzene and  
distillation of solvent Sulfolane were going on at the time of incident within 
production plant section-I. Blast/Fire incident occurred in receiver of distillation 
vessel due to unknown reason.  
 
It is observed that glass windows of the production plant/ factory building are 
found damaged due to Blast/Fire incident occurred.  
 
Due to firefighting accumulation of wastewater (having neutral pH on pH strip & 
Yellowish tinge in colour) is observed on PCC flooring nearby incident place. 
Written instruction is given to divert the all such wastewater into ETP and send 
to CETP after necessary treatment. Other instructions are given during visit 
which may please be referred. 

Photographs 
taken during 
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Reported by V. A. Prajapati                   N. M. Kavar 
AEE                                      SO 
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9/17/22, 3:23 PM Additional information in connection to ... - Unit Head Surat (GoG-GPCB Dept.)

https://webmail.gujarat.gov.in/owa/#viewmodel=ReadMessageItem&ItemID=AAMkADI0MTI2ZjIxLTZlNWUtNDk3MS1iMGE1LTIxZDFhOTYyZWU… 1/1

Additional information in connection to Blast/Fire incident at M/s.
Anupam Rasayan India Ltd(Unit-6) (GPCB ID 50114).

Res. Sir,

Please find herewith attached Additional information in connection with Inspection report(inspection ID –
685714, Inspection date – 11/09/2022) along with layout of affected area due to incident dated: 10/09/2022
occurred at M/s. Anupam Rasayan India Ltd(Unit-6) (GPCB ID 50114).

Thanking You,


(Dr Jignasa Oza)
Regional Officer,
Gujarat Pollution Control Board
Plot No: 11 – 12/2, 3 
GIDC PANDESARA, 
SURAT-394221
Phone: (0261) 2442696,                   
E-mail : ro-gpcb-sura@gujarat.gov.in

Dr. Jignasa D Oza(GoG-GPCB Dept.)
Wed 14-09-2022 11:09 AM

To:Unit Head Surat (GoG-GPCB Dept.) <uh-gpcb-sura@gujarat.gov.in>; Next to Unit Head Surat (GoG-GPCB Dept.) <nuh-gpcb-
sura@gujarat.gov.in>;

 1 attachments (516 KB)

Additional information Anupam Rasayan ID 50114.pdf;

Annexure - G



Additional information in connection with Inspection report(inspection ID – 685714, 

Inspection date – 11/09/2022) along with layout of affected area due to incident dated: 

10/09/2022 occurred at M/s. Anupam Rasayan India Ltd(Unit-6) (GPCB ID 50114) 

 

(1) Production plant section-I of M/s. Anupam Rasayan India Ltd(Unit-6), Plot area having dimension: 

17.6 Meter x 43.10 meter, out of total Plot premises area @ 9376 Sq. meter (Having total Plot area 

dimension: 75.57 Meter x 124.07 meter) of the Plot No 2425 is found affected due to Fire/Blast 

incident dated 10.09.2022 (Copy of the Layout plan with marking affected area is attached here 

with). 

(2) Not affected area (due to Fire/Blast incident dated 10.09.2022) - Storage tank area, Utility area, 

Lab & Pilot plant Building area, Production plant section-II (Presently which is found vacant and yet 

not installed any plant machineries in the production plant) and admin building ( windows are 

broken only)  

(3)  As informed by factory inspector, The DISH report is in process and awaiting for the same.  
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